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ST, FY e FHIULT FE IS, SR ASHT Bl URH B T, S SHBT SIS g,
g 2011 BT Sl census &, FSTH socio-economic status & f2¥1d & @9 10.78 BRI
gRaR &, <ifd= wfasr # our ultimate goal is to make it truly covering all and ensuring that
it is truly a universal health coverage. We are working towards that end.

MR. CHAIRMAN: Sanjayji, | hope you are satisfied because the last question is there.
SHRI SANJAY SINGH: Second supplementary, Sir.
MR. CHAIRMAN: The last question is there. If you cooperate, then, we will operate.

MR. CHAIRMAN: Question No.119, Shri Majeed Memon; not present. Q.No. 120,
Dr. Satyanarayan Jatiya; not present. ...(Interruptions)... Are there any supplementaries?
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SHHT BRI Yo B &A1 T | AR &1 Io9-aR fqavor qen 9= srdfed (e &1
RT-aR fqavor e SuEe-11 iR SuEy-11 IR § (1 eRay) |

TI-UIGHSIYATS & ST, AR Bl STAR o 7 IS & Siaiid Uadg SgdTali

& IUINT &Y 1394 9 Ubol U [T Y & | S Uil Ve MMUTeblei Y§e &
oot e €1

SurgErl

13T a¥ 2018-19 & 17T SITYSHIT HINT IITT/RGIRT UG SR @7% (T TS
Wy REdl) @ Siald 71T UF @9 @1 T J719T BT faqvr

(@IS T H)

. T 2018-19

EIl i)
1 2 3 4

1. IS 3R MR guaqs 0.80 2.00
2. g Uy 4351 11.15
3. /U U 8.15 375
4. N 68.67 12.48
5. faErR 88.50 27.25
6. dSNE 0.71 -
7. BURNIG 36.42 22.94
8. TIEXT 3R TR &delt 0.70 0.05
9. THIIIR @ 0.43 0.21
10.  feeel - .
11. T 0.79 0.10
12, ORI 44,64 23.62
13, BRI 18.45 27.10
14. RIS U 16.08 3.40
15.  ST9 SiR BTHR 32.66 22.70

16. SIRES 26.02 19.67
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1 2 3 4
17.  HACH 47.98 27.81
18. IR 18.43 16.14
19. G 0.18 -
20.  HET UQET 87.74 16.95
21. WERTS 91.27 24.59
22. AR 5.44 454
23, WET™ 8.64 0.66
24. froiRH 4.03 0.28
25. NS 5.01 2.29
26. 3ffesm 48.34 23.66
27. ggA 14.46 0.14
28. UE 19.69 8.06
29. XTSRRI 83.70 2344
30. Rferms 2.16 0.32
31, AWy 56.41 59.51
32. PgRr 10.18 075
33. SR U 176.10 98.42
34, TRIES 19.62 2.91
35.  af¥EH e 59.47 2.31
36.  CITT 46.14 3.31
P 1,191.52 49251
fewoft: 1. Iaa fFEla IR F AR I 9 HEUd § SR gHd o9 sfve Wi 8

gl

2. =Y H Py R A, ey FR R 9 e T 99 wd 9y aRe W S Ay
IR e 1 < av 2018-19 &g @@ < yded RO & of4AR €, sAed I8
sFifE F1

3. UUeRll § TARUETH q AYUARH ¢ S WaRed WUl [GeldRul P I
SIMNESTIIE SIS




84  Oral Answers [RAJYA SABHA] to Questions
IUTSEL| |
US-tfivguivary @& siaifa dav fey 7T et aRarT a1
YTSI-gIY [3avvT (19.06.2019 TH)
.. T amTefl TRaR (oIrg #)
1. IS 3R MeER guaqs 0.78
2. 37y U 90.00
3. /U UY 0.89
4. 3rH 27.02
5. faErR 108.95
6. dSNE 0.71
7. BUNE 4148
8. eI 3R TR &del 0.66
9. THT 3R 9 045
10. T 0.37
11, JoRIA* 70.00
12, BRI 15.51
13, RHEd Uew 4.80
14, S SR BTHR 6.13
15.  SIRES* 57.00
16.  HAICH 115.00
17. IR 34.84
18. &g 0.01
19. T ORI 128.8
20. HERTY 83.63
21. AR 2.77
22.  HETT 8.37
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.. T ATl IRAR (=T #)
23, froiRH 1.95
24. NS 2.33
25. YgeRd 1.04
26.  USIE* 42.00
27.  Tafdww 0.40
28,  df¥eTg 157.00
29. TAgRI 4.90
30. TR U 118.04
31, SRIEsS* 19.68
32.  uf¥EH e 112.00

Pl 1257.49*

“YITHSIYETg 1 X194 faaR wnfie &1
THEIRT STRRT & IR QE-UITHSIGETs 8 U 10.74 RIS fafedd aRaR wmfid € |

crcealll

Ty 2018-19 & forv Hlvasivars & siaifa I15g-qi% f47fd ¥Ifor

®. S A & A N IR (@RrE T H)
4 e e 1s e

1 2 3

1. SISH SR PR gUdqs 0.15

2. 31y U 182.85

3. IrBUMHId US¥ 2.31

4. orH 21.08

5 B8R 88.27

6. TSHIG 0.68

7. BUNE 217.43
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1 2 3
8. TIEXT 3R TR el 3.25
9. THIIIR @ 1.02

10. T 0.64

11, ORI 77.50

12, BRI 26.81

13, fRHTad uew 17.18

14, S SR BTHR 20.64

15.  SIREs* 170.17

16.  PACH 159.31

17. IR 25.00

18. A 0.00

19. &I ORI 72.57

20. HERTY 266.32

21, HOQR 7.18

22.  HETe 15.57

23. froiRH 17.48

24, FTIS 4.72

25, gga™t 1.52

26.  USIg 2.24

27.  fafdeq 1.03

28. ey 304.98

20. g 12.81

30. TR U 85.01

31, TINIES 12.54

32.  UR=H &I 31.28

El 1849.55
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*120 [The questioner was absent.]

Accessible medical treatment under
Ayushman Bharat Yojana

1*120. DR. SATYANARAYAN JATIYA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ the details of measures taken to make medical treatment accessible to all under
the Ayushman Bharat Yojana and the details of beneficiaries and amount spent during the
year 2018-19, State-wise; and

(b) the details of quick measures provided under “accidental immediate health

treatment assistance”” to the common man?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH VARDHAN):
(a) and (b) A Statement is laid on the Table of the House.

Statement

(a) and (b) Ayushman Bharat Yojana comprises two components namely (i) Provision
of Comprehensive Primary Healthcare (CPHC) through Ayushman Bharat - Health and
Wellness Centres (AB- HWC), and (ii) Ayushman Bharat- Pradhan Mantri Jan Arogya
Yojana (AB- PMJAY).

Facilities under AB-HWCs are available to all and include promotive, preventive, and
primary health care. The State-wise details of release and expenditure under AB-HWC
during the year 2018-19 is at Annexure-1 (See below).

Under Ayushman Bharat-Pradhan Mantri Jan Arogya Yojana (AB-PMJAY), health
coverage up to ¥ 5.00 lakh per family per annum is being provided to around 10.74 crore
poor, deprived families based on the Socio Economic Caste Census (SECC) for secondary
and tertiary care hospitalization. For implementation of AB-PMJAY, Memorandum of
Understanding (MoU) has been signed with 33 States/UTs out of which 30 States/UTs
have started its implementation. The State-wise details of beneficiaries and funds allotted
to the States/UTs are at Annexure-11 and Annexure-111 respectively (See below).

Under AB-PMJAY, 1394 benefit packages have been put in place for usage of hospitals
empanelled under the scheme for providing the treatment to the beneficiaries. This includes
packages for polytrauma and emergency management.

tOriginal notice of the question was received in Hindi.
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Annexure-1

Release and Expenditure under Ayushman Bharat Yojana/Health and
Wellness Centres (Comprehensive Primary Health Care)
for the FY. 2018-19

(Rincrore)
Sl. State 2018-19
No. Release Expenditure
1 2 3 4
1. Andaman and Nicobar 0.80 2.00
Islands
2. Andhra Pradesh 4351 11.15
3. Arunachal Pradesh 8.15 3.75
4. Assam 68.67 12.48
5. Bihar 88.50 2125
6. Chandigarh 071 _
7. Chhattisgarh 36.42 2294
8. Dadraand Nagar Haveli 0.70 0.05
9. Damanand Diu 043 021
10. Delhi - -
11. Goa 0.79 0.10
12.  Gujarat 44.64 2362
13.  Haryana 1845 27.10
14.  Himachal Pradesh 16.08 340
15, Jammu and Kashmir 3266 22.70
16.  Jharkhand 26.02 19.67

17. Karnataka 47.98 2781
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1 2 3 4
18. Kerala 1843 16.14
19. Lakshadweep 0.18 -
20. Madhya Pradesh 87.74 16.95
21. Mabharashtra 91.27 2459
22.  Manipur 544 454
23.  Meghalaya 8.64 0.66
24.  Mizoram 403 0.28
25.  Nagaland 501 229
26. Odisha 4834 23.66
27.  Puducherry 14.46 0.14
28.  Punjab 19.69 8.06
29. Rajasthan 83.70 2344
30.  Sikkim 2.16 0.32
31.  Tamil Nadu 56.41 5951
32.  Tripura 10.18 0.75
33.  Uttar Pradesh 176.10 9842
34.  Uttarakhand 19.62 291
35.  West Bengal 59.47 231
36. Telangana 46.14 331

TotaL 119152 49251

Note: 1. The above releases relate to Central Government Grants and do not include State share
contribution.

2. Expenditure includes expenditure against Central Release, State release and unspent balances at
the beginning of the year. Expenditure for the F.Y. 2018-19 is as per Financial Management
Report (FMR), hence is provisional.

3. CPHC comprises of CPHC under Health System Strengthening under NRHM and NUHM.
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Annexure-11
State-wise details for beneficiary families covered under AB-PMJAY
(as on 19.06.2019)
Sl. State Beneficiary families covered
No. (in lakhs)
1 2 3
1. Andaman and Nicobar Islands* 0.78
2. Andhra Pradesh* 90.00
3. Arunachal Pradesh 0.89
4. Assam 27.02
5. Bihar 108.95
6. Chandigarh 0.71
7. Chhattisgarh 4146
8. Dadraand Nagar Haveli* 0.66
9. Damanand Diu* 0.45
10. Goa 0.37
11.  Gujarat* 70.00
12, Haryana 1551
13.  Himachal Pradesh 4.80
14, Jammu and Kashmir 6.13
15.  Jharkhand* 57.00
16.  Karnataka* 115.00
17. Kerala 34.84
18.  Lakshadweep 001
19.  Madhya Pradesh* 1288
20. Maharashtra 8363
21.  Manipur 2177
22.  Meghalaya* 8.37
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1 2 3
23, Mizoram 195
24.  Nagaland 233
25.  Puducherry 104
26.  Punjab* 42.00
27.  Sikkim 0.40
28.  Tamil Nadu* 157.00
29.  Tripura 490
30.  Uttar Pradesh 118.04
31.  Uttarakhand* 19.68
32, West Bengal 112,00

TotaL 1257.49%

*Includes State extensions of PMJAY
#Includes 10.74 crore identified families entitled for AB-PMJAY as per SECC database

Annexure-111

State-wise release made under PM-AY for the year 2018-19

SI.  Name of States to whom (Amountincrore)
No.  funds are released

1 2 3
1. Andaman and Nicobar Islands 0.15
2. Andhra Pradesh 182.85
3. Arunachal Pradesh 231
4. Assam 21.08
5 Bihar 88.27
6. Chandigarh 0.68
7. Chhattisgarh 21743
8  Dadraand Nagar Haveli 325
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1 2 3
9. DamanandDiu 1.02

10. Goa 0.64

11.  Gujarat 7750

12, Haryana 26.81

13.  Himachal Pradesh 17.18

14, Jammu and Kashmir 20.64

15, Jharkhand 170.17

16. Karnataka 159.31

17. Kerala 25.00

18.  Lakshadweep 0.00

19.  Madhya Pradesh 7257

20. Maharashtra 266.32

21.  Manipur 7.18

22.  Meghalaya 1557

23.  Mizoram 1748

24.  Nagaland 472

25.  Puducherry 152

26.  Punjab 224

27.  Sikkim 103

28.  Tamil Nadu 304.98

29. Tripura 1281

30.  Uttar Pradesh 85.01

31 Uttarakhand 1254

32.  West Bengal 3128

TotaL 1849.55
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7} TR Ut T AHIUTT HE TGy, § A H3A SN | a1 Hel dAredl § (b AT
AT 80 &1 ATl Ao &, otfd ST for gAR 918 Horg e it &g 38 9, 396
parameters S8 stiff & | 31T: # AR #30 SIf 4 GO A6 g b 1 d 3 ATST IRHA HRA
W faR &1, Jfe O[T 81T, A1 SHA g4 ANl Bl WIIET 812

MR. CHAIRMAN: Thank you. Question Hour is over. ...(Interruptions)...

SHRIMATI JAYA BACHCHAN: Congratulations, Sir. | congratulate you. After a very
long time, you have been able to complete. ...(Interruptions)...

MR. CHAIRMAN: The House is adjourned to meet at 2.00 p.m.

WRITTENANSWERS TO STARRED QUESTIONS

Identification of environmental risk regarding renewable
energy projects

*112. SHRI M.P. VEERENDRA KUMAR: Will the Minister of NEWAND RENEWABLE
ENERGY be pleased to state:

(@ whether Government has identified any environmental risks from renewable
energy projects especially wind mills;

(b) if so, the details thereof;
(c) whether any study has been conducted in this regard; and
(d) if so, the details and outcome thereof?

THE MINISTER OF STATE OF THE MINISTRY OF NEWAND RENEWABLE ENERGY
(SHRI RAJ KUMAR SINGH): (a) to (d) A study entitled “Development Impact and
Sustainable Governance aspects of Renewable Energy Projects”” was commissioned by the
Ministry of New and Renewable Energy in the year 2013. The major findings of the study
are as under:-

() Theenvironment and social impacts of wind and solar farms are negligible and
renewable projects don”t have long-term irreversible impact on the local
environment;

(i) Renewable energy projects have significant positive social impacts;

(i)  Sufficient environmental and social governance mechanism is in place, and no
new changes are required in the legal framework or the governance structures
to mitigate or manage the environmental and social impacts from renewable
energy.



